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Stat~ment 

ILLUSTRATIVE LIST OF CTV 
COMPONENTS 

l. Control Unit/Operating Unit for 
Tuner. 

2. EHT Tran!formcr 

3. T. V. Deflection Yoke and Ma1· 
net Assembly 

4. Unpopulated fire-retardcnt PCB 

5. Connect ors 

6. EHT Cable 

7. Focus Potentiometer 

8. Thcrmiston <PTC) 

9. Capacitors 

10. Diodes 

11. Transistors 

12. Resistors 

13. Pulse transformer 
14. RF/IF Coils 

l S. Plastic extruded components 
~xc~pt cabi,nt 

16. 4.43 MHz Crystal 

Particulan or Companie. Workina 
ia OraaaisfCI Stttor 

2448. SHRI SATISH AGARWAL: 
Will the PRIME MINISTER be pleased 
to atate the particulars or unit/chiof 
eaocut ive and complete addret!CI of 
companies in the organised soctor/SSI 
sector, capacity, location, details of 
Jicencc/approvat accorded for the manu-
facture of colour telc,·iaion till date 
alonpith the conditions 1ovemin1 
them' 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 
AND IN THB MINISTRY OP FOOD 
AND CIVIL SUPPLIES (DR. M. S. 
SANJBBVI RAO) : (a) The information 

is beina compiled/ collected and will be 
laid on the Table of the House. 

Oblenations on licenalng Policy 

2449 SHRI ASHFAQ HUSSAIN : 
Will the Minister of INDUSTRY be 
pleased to state : 

Ca) whether Government arc a'warc 
of the views expressed by tho Reserve 
bank's Deputy Governor that tho Ceo· 
tral licensing policy and the absence of 
appropriate credit appraisal by nationa-
lised banks arc the main reasons for 
industrial sickness ia the country; 

(b) whether the Deputy Governor 
' further observed that the Government's 

lioensina policy unfortunately did not 
encourage more efficient units; and 

(c) if so, Government's reaction 
thereto and whether Government would 
revise their licensing policy ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI S.M. KRISHNA) : (a) to (c) 
Tho details of the views expressed by 
the Reserve Bank's Deputy Governor 
are being ascertained. A statement 
embodying Government's reactions will 
be laid on the Table of the House. 

Constitution of a Board/Comml ttee 
For S.ltttion of Cius Ill and 

IV Employees 

24SO. SHRI ASHFAQ HUSSAIN : 
Will the Ministry of HOME AFFAIRS 
be pleased to state : 

(a) whether bis Ministry bas issued 
a circular to all the Ministries to con· 
atitute a Board or Committee for 
aclectioa of Class III and IV employees; 

(b) whether any guidelines for con-
stitatioo of such Selection Committoos 
or Boards bas been issued in order to 
inclade one Scheduled Caste and one -
Muslim minority member in it; 
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(c) if so, the Ministriel and Public 
Uodertakinas who have complied witb 
the auidclines of the circular; and 

(d) the steps Government propose 
to take in this regard ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAHl: (a) 
to (d) As part of certain suggestions 
made to Ministries/Departments rcaar 
dioa the steps to be taken for the 
welfare of minorities, instruction has 
been &ivcn rc:ccntly that Recruitment 
Committees for aroup 'C' ar.d 'D' posts 
wherever in existence should induJe 
atleast one person from amongst the 
minority communities. 

Instructions already exist to the 
effect that t-Udc~vour should be maJc 
by Ministries ,. Departments to nomin~1tc 
a Scheduled Caste/Scheduled Tribe 
officer on the Dep.tnmc.'"Dtal Promotion 
Committees constituted for various 
posts I services. 

Denlopmeat of Tarai Rqioa of 
Easttrn U. P. 

2451. SHRI ASHFAQ HUSSAN : 
Will tbe minister of PLANNING be 
pleased to 1talc : 

(a) whether Oovcrnmeat received 
requeat1 for a special survey of the 
Tarai region of Eastern Uuar Pradesh 
from any public representative of the 
aroa; 

(b) ir so, the name or the represen-
. tativc and organisations and steps takon 

by Government; 

,.. 

(c) whether Oovernmmt are aware 
or the bactwardnes!J of Tarai re1ion 
of Eastern U. P.; and 

(d) will Government aend a special 
team to that area to susae•' schemes . 
and measures for the pf~r and tpeedy 
developmon t of the area ? 

THE MINISTBR OP PLANNING 
(SHRI S . B. CHA VAN> : <a) and (b) 
Tho li:loa"ble Member requoated. the 
Union Minister ol lndautry in his letter 
dated 16. t 2, 1980 to take up a apeciai 
survey or Tarai re1ion or Eastern U. P. 
Later, ho also wrote a lotter to tho 
Prime Minister in this re1ard on 
18. 9. 1982. The earlier loucr waa 
passed on by the Upion Minister or 
Industry to the Cbiof Minister. U. P. 
with a request that the state Govern· 
mooa miaht take up 11 study. The 
subsequent letter received by the Prime 
M inisrer bas been forwarded to tho 
Ministry or Industry. 

(c) Yes, Sir. 

(d) Since dovctopment of backward 
areas wirhin a State is the primary 
respon,ibilily of the state GoYernmcot. 
•here ii no proposal under the con•l· 
dcratioa of the Government or ladia 
to send a 5pccial team. 

Import of Alumlnha 

i452. SHRI ARJUN SETHI : Will 
the Minister of STEEL AND MINES 
be pleL'Cd to itato : 

(a) whether it aa a fact tbat oar 
country is selfsuff'icticnt to meet the 
demand of Aluminium in the coaatrJ; 

(bl if so, whether Government pro-
pose to import it rrom rorcian countries; 
and . 

(c) if '°' the details rcaardia1 tlae 
quantity alonpitb tbo oame1 of cou-
triea as welJ aa the details rcprdiq * 
contract• arrived iD tbia roprd ? 

THE MINISTER OF ST A TB OF 
THE MINISTRY OF STEBL AND 
MINES (SHRI N.K.P. SAi..VB): (a) 
and (b) The capacity for production 
of ala111iaium in the cowat17 ar praeac 
iJ 362,000 tOOD• per jUUIUftl. II tlMa 
capaoity• ii f'laUy 11tili1ed. tM CSMDl 
demand i»r aluminium An 1- aioa. tllo 
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